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Shri B. 8. Murthy: Sir, the answer
may be g;iven m English also

Mr. Speaker: The Mimster will
kindly give the reply in English also

Shri Anil K. Chanda: The plan and
estimate have not yet been finahized
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Mr. Speaker: The cost has not yet

been estimated How can he make a
comparison?®
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Property of Poet Tagore in East
Bengal

*4. Shrl Radha Raman: Will the
Prime Minister be pleased to state

(a) whether Government have
received any reply from Pakistan
Government regarding the reported
acquisition and disposal by auction of
the ancestral property of Poet Tagore
in East Pakistan, and

(b) f so, the nature of the reply
received”

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) No, Sir The Branch Secretariat
of the Minister for Minonity Affairs
at Calcutta, who took up the matter
with the Pakistan Branch Secretanat
at Dacca, in February, 1957, are still
awalting a reply

(b) Does not arise

Shri Radha Raman: May I know
whether the Government of India,
while seeking a reply from the
Pakistan Government, have suggested
that this property should be acquired
for a specific purpose and should be
utiised for a specific purpose being
very sacred for the Indians?

The Prime Minister and Minister of
External Affairs (Shri  Jawaharial
Nehrn): Sometime back, the Chief
Munster of East Pakistan passed
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through Delhi and he humself ex-
pressed the opmion that this property
should be acquired by the Pakistan
Government and converted into a
national museum He was generally
informed by the Santiniketan authon-
ties that 1n such a case they would
receive every help from Santiniketan

Shri A. C. Guha: May we assume
from the reply of the Prime Minister
that there 1s no danger of that house
being auctioned to some private party
for some private use and that it will
be preserved for public use either by
the Pakistan Government or the Gov-
ernment of India®

Shri Jawaharlal Nehru: How can
we give an assurance I have merely
stated what the Chief Minister of
East Pakistan told us and 1t 1s for
him to give an assurance or not

Shri H. N. Mukerjee: Since the East
Pakistan shares with India her sense
of the value of the legacy of Tagore,
shall we make some friendly ap-
proaches to make sure that the relics
associated with the poet’s ife m East
Palkistan are looked after, particular-
1y 1n view of the celebrations of the
poet’s birth centenary we are going
to have i1n 19617

Shri Jawaharlal Nehru: That ;s
exactly what 1s being done and will
continue to be done

Shri A. C. Guha: May we at least
ask the Prime Minister to give us
some idea as to the attitude of the
Government of Indila m case the
Pakistan Government wants to dis-
pose 1t of to private parties” Would
the Government intervene to take it
over for the Government of India?

Shri Jawaharial Nehru: It 1s a
hyphothetical question Obwviously, in
dealing with a foreign country, the
Government of India has to take into
consideration many factors

Mr. Speaker: Next question

Shri A. C. Guta: The Government
of India can at least make an offer
to the Pakistan Government that it
is ready to purchdse the house.
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Plantation Inquiry UCemisissien

+

[ Shrimati Parvathi Krishnan:
*5. { Shri T. B. Vittal Rao:
Shri Maniyangadan:

Will the Mmster of Commerce
and Iadustry be pleased to refer to
the reply given to Starred Question
No 129 on the 17th May, 1957 and
state:

(a) whether Government have
since taken a decision with regard
to the Report of the Plantation
Inquiry Commussion; and

(b it so, what are the mam
recommendations accepted and
whether any action has been initiated
m this regard?

The Minister of Commerce (Shri
Kanungo): (a) and (b) Government’s
decisions on the Plantation Inquiry
Commussion’s report on the tea indus-
try have been announced in 2 Resolu-
tion published on the Ist July, 1957
Reports on Coffee and Rubber are
st1ll under examination

Shrli Punnoose: Is it a fact that
these recommendations were examin-
ed by the Tea Board and that many
of them were approved and 1s 1t a
fact that even those approved recom-
mendations were rejected by the
Government?

Shri Kanungo: The recommenda-
tions were discussed by the Tea
Board They run into more than 150
items  Various Mimnistries discussed
them and the Resolution of the
Government of India has been
published

Shri V. P. Nayar: Could we know

how many such recommendations
have been rejected and for what
reasons?

Shrl Kanungo; Giving the reasons
will take a long time. Roughly, 28
recommendations have not been ac-
cepted.





